
From

To,

THE GAUH TI HIGH COURT AT UWAHATI
(HIGH COURT OF ASSAM, NAGAI-AND, MZORAM AND ARUNACHAL PMDESH)

NO.HC.Vrr-6/99/9s2 /A

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High CouG
Guwahati.

Shri Abdul Hakim,
District & Sessions Judge,
Karbi Anglong, Diphu "ADated Guwahati the 2? February,2022.

Sub: Casuat leave along with headquarter Ieave permission.

Ref:- Your letter No. DJKIy'2022/r48 dtd. L9.02.2022.

Sir,

Wth reference to the above, I am directed to inform you that you have been

granted casual teave on 2A.O2.2O22 along with station leave permission, with
the official yehicle, at own cost, fum tfie evening ol 25.02.2022' after Coutt
hourc, ti!! the morning of 02.03.2022, before Court hours, as prayed for. The not
senior most Judicial officer at the station will remain in charge of your Court and office in your

absence.

Yours faithtully,

sdl.

JT.REGISTRAR TVIGIIINCE)

uemo NO.HC.VII-6/99/953/dated , ZL- OL- TDLL

Copy to.

1. The project Manaser, Gauhati Hish court. 
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